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between the registration and

parcel clerks.

(ii) It has also been enjoined
that in smaller post offices the
registration ang parcel clerks
should themselves keep a stock of
stamps and sell them to the custo-
mers.

(iii) Franking machines have
been installed in selected  post
offices, where a large number of
registered articles is booked, 3o
that the need to purchase postage
stamps is dispensed with.
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Ancient City uat NEFA Foothills

1788. Shrimatl Jyotsna Chanda: Will
the Minister of Education be pleased
to state:

(a) whether it is & fact that ruins
of an ancient city have recently been
discovered in the foothills of NEFA;
and

(b) if so, the date ascribed to this
ancient city?

The Minister of State in the Minis-
try of Education (Shri Sher Singh):
(a) Government have not received
and official information in the matter,
It is understood that the Historical
Research Officers of the NEFA Ad-
ministration were working on  the
site. Necessary enquiries are being
made.

(b) Information is being collected
and will be laid on the Table of the
House as early as possible.





